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i Rerwdation 12 of the Dnsolvency anicd Bankruptcy (f tqquidation 'rocessy Jeegruleationns. 20176

FOR THE ATIENTION OF THE STAKEHOLDERS OF FORCE | GUARDING

SERVICES PRIVATE LIMITED
FORCE 1 GUARDING SERVICES PRIVATE LITAITEL

NANE OF CORPORATE DEBTOR

DAL OF INCORPORATION OF CORPORATL
DEBTOR

AL THORIEY UNDER WHICH THE CORPORATL
DEBTOR IS INCORPORATED REGISTERED
LINITED

28-03-2002

RoC -C hennai

S CIN

U74020 TIN20G2PTCOA%GTY9

4 CORPORATE IDENTITY NUMBER
LIABILITY IDENTITY NUMBER OF CORPORATE
DEBTOR - - -
< A\DDRE SS OF THE REGISTERED OFFICE AND No 3/1, LAKE VIEW ROAD K‘l’” LR
: 5 T4  NADU )
PRINCIPAL OFFICE (IF ANY) OF CORPORATE CHENNAI 600085 TAMILNADU INDIA
DEBTOR S S .
DATE OF CLOSURE OF INSOLVENCY 14-09-2023
RESOLUTION PROCESS 7 -
7 LIQUIDATION COMMENCEMENT DATE OF 14-09-2023 (Certified Copy received by mail on
CORPORATI. DEBTOR 14-00-2023)
5 NAME AND REGISTRATION NUMBER OF THE R LALITHA s
INSOLVENCY PROFESSIONAL ACTING AS Regn No IBBUVIPA-001/1P-POOT7T79/2017-
1 IQUIDATOR - ) zo18/11352 ) B
ADDRESS AND EMAIL OF THE LIQUIDATOR AS  Address FLAT F. HANUMANTHPURI APTS
REGISTERED WITH THE BOARD NO 2. BHARATHI COLONY,
ALWARTHIRU NAGAR.
VAL ASARAVAKKAM. CHENNAIL 600087 TN
Email 1d lalitharca‘e gmail com )
ADDRESS AND EMAIL 1O BE USED FOR Address FLAT F HANUMANTHPURIL APTS
CORRI SPONDENCE WITH THE LIOUIDATOR AS \\:’\; :l‘{‘;'l‘l‘l{}i‘(”\”\((f,:'l{(’\"
S ) ( ! :
REGISTERED WITH THE BOARD VAL ASARAVAKKAM. CHENNATL 600087 TN
Email 1d lalitharca’@gmail com
LAST DATE FOR SUBMISSION OF CLAIMS 3-10-2023
Notice 1s hereby given that the Hon'ble Nati Company [Law Tnbunal Chennai Bench has ordered the
encement of hquidation of the Force | Guarding Services Pnivate Limited on 12-09-2023 (Cerified Copy
ecerved through mail on 14 -2023 ) under sect e Code
he stakeholders of Force Guarding S¢ ces Pnivate Limited are hereby called upon to subn a proot ot theur
claim before October 202 the dator at the address mentioned against iten
I'he financial creditors shall sub hewr pr claims by electromc means only All other stakeholders mans
submut the proot of I n pers v POSt ( cleclr ¢ mcans
Submissior t tals sleadinu fs t | 1t nenalties
N

Date 17-09

Place

i
()

( henna

1

) ol

R I alitha

Name and Signature of the L iquidator
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